
It 

• • • Respond, nts 

RESER\ED 

STRAT1VE TRIFJNAL ALLAhABAD EFELCH  

the 	19."-' 	day of Pi&tanr-iti, 1994. 

ustice B.C. :;aksera, Vice—Chairman 
. Muthukumar Administrative Member 

ication no. 83 of 1992. Original App 

1. Dilip K 
C4 uarter 

2. Fradeep 
367/322 

rnar,S/o EriAlm Frakash, Guard, Eailway 
no. 511B, Lalitnagar, Allahabad. 

Kumar Yadav, 3/0 Sri K.L. Yadav, 
Mohatshimaarj, AlleLa-ad. 

/0 

A„ LliC.ants .  • • • 

Counsel for e Applicant Sri sunil Rai 

tigers us 

1. The Uni 
N. Rly. 

2. The Div 
Allahab 

3. The Sen 
N. Rly 

4. The Sen 
Allahab 

5. The sen 
Allahab 

Counsel fir 
Sri B.E. Pau 

Original Api.; 

1. subhash 
Distt. 

n of India through the General Manaer, 
Baroda House, New Delhi. 

sional Railway ::.anager, Northern Railway, 
d. 

or Divisional Commercial Superintendent 
llanabad. 

or Divisional Personnel Officer, N. Rly 
d. 

or Divisional Accounts Officer, N. Rly, 
d. 

he Respondents sti .V. Srivastava/F. ::,athur 

Alongwith 

'cation nD. 406 of 1994 

Chandra, S/o Sri Raja Ram, R/o 407, Rajapur, 
1:,_ahabad. 

2. )/o R. Prasad, R/o 317, K D.S.A. Ground 

Versus 

1. 	the Uni n of India through the -,;:eneral Mana)er 
1\. Rty , 3aroda House, New Deihl. 

The Divisional Railway ;.tanager, N. Rly Allahabad. 

CENTRAL ADM1 

4,11ahabad t 

Hon' Lie Mr. 
Hon' ble Mr. 



 

• 
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3. 	The senior Divisional Com.71ercial, Superinten•ent 
Rly Allahab d • 

Responde 

	

3. 	- Original Aplication no. 110 of 1993 

	

1. 	Syed Nizam Hussain, s/o syed All Hasan, A/a 9 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District palayum. 

	

2. 	Raaubir Sharan Kharwar, S/0 Sri S. Sunder, 
	a 33 Yrs 

R/0 877-A Shastri Colony, Distt Mugalsarai. 	 J1, 
Appiicants 

Vers us 

1. jnion of India, through General Manager, N. 
Railway Board, Baroda House, New Delr.i. 

2. ahief Commercial Superintendent, N. Rly Bar•da 
House. New Deini. 

3. Divisional Railway Manager, Northern Railwa 
Nawab Yusuf Road, Allahabad. 

4. Senir Divisinal Commercial superintendent, 

N. Rly Nawab Yusuf Road Allahabad. 

Responden s 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o h. Singh, a/a 30 Yrs, R/p 
Ram Basic Vida lava, Darganj, Allahabad. 

2. Tarak 1'4ath Fandey, S/0 B.D. Pandey, A/a 30 
rs. 

R/o Village Kewalpur, post Beni-Visa, Dist ct 
Varanasi. 

3. Kamla Kant shukla, S/0 P.N. shukla, R/o Rari Basic 
Vidyalaya, Daraganj, ,q1anabad. 

4. Amar bath, S/o Mangru, R/o Ram Basic. Vid a 
Daraganj, Allahabad. 

5. sushil Kumar Tripathi, S/o K.S. Tripathi, /o 
Viilage Lakshagrah, post Lakshagarh (Nandi ), 
Distt. Aliahabaa. 

6. shyam Shanker Shukla, s/o Sri h.6. Shukla, 
Vaishno Ashram Ram Basic Vidyalaya, Daraga 

Allahabad. 

• • • 	pm 	C ants. 

versus 

1. 	Union of India thr,oigh 3eneral i■lanager NorIt hern 

Railway, Baroda House, New Delhi. 

R/ so 
j Distt. 
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2. Chief Co 
Baroda H 

3. Division 

mercial superintenoent, Northern Railway 
use, New Delhi. 

1 Railway Manager, N. Ely, Allahabad. 

4. 	Senior D visional Commercial suprpintendent 
N. nly Allahabad. 

... Respondents 

J. 	Oricinal 

1. 	Fazal Ka 
House no 

2, 
	 Ajay Kas 

Avenue,  

Application no. 38, of 1993 

im. -/0 :4chd. Kadim, R/o Villaoe Chakiya, 
104/241 Rpost Office O.P.O. Distt Allahabad. 

yap, S/0 F.S. Kashyap, R/o 69 J.K. Fourth 
ailway Colony Smith Road, Allahab'ad. 

,Applicants 

Versus 

1. 	Jnion of 
Railway, 

India, through General manaer, Northern 
Railway Board Baroda House N. Delhi. 

2. 	Chief Co mercial Superintendent, N. Rly Baroda 
House N w Delhi. 

3. Division 
Allahaba 

Seni .r D 
Northern 

1 Railway Manager, Northern Railway 

visional .:;omercial Superintendent. 
Railway Nay.zt Yusuf Road Allahabad. 

Nesponeents. 

	

6. 	Original Apolication no. 32 of 1993 

	

1. 	QaTrul H,san, A/a 29 rs S/o Late Sri S.N. Hasan, 
"R/c. 121Darlyabad, Jogighat, Allahabad. 

Applicab 

Versus 

1. 	Jnion of 
Boatd Dar 

India through Genral i:.anager N. Rly, 
oda House New Delhi. 

2. 	Chief Corn 
House, Ne 

mercial superintendent, N. Rly Baroda 
v De lhi . 
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3. Divisional kailway Manager, Northern Railwa 
Nawab Yusi Road, Allahabad. 

4. Senior Divisional Commercial superintendent 
Northern Railway Allahabad. 

RespAl&n 

Original A pplication no. 1782 of 1992 

1. 	Vinod Kumar Sharma, 	Shri Chabi Lal, 	17/A 
Lahia Marg, Allahabad. 

• • • Applica 

Versus 

1. TfleUniOn - of India through the Chairman, Reilic'ai 
Board.- New Delhi. 

2. 	The 'jeneral Manager N. Rly Baroda House, Nef Delh:. 

3. 
 

--Jhe Divisional Railway Mang;,, r, N Rly Airabbad. 

8. 	Original Application no. 1534 of 1992 

Respondents 

1. Shyam N< rainSingh, 3/0 R.N. Singh, R/o Vi 1 & Post 
Distt. Baksur, Bihar. 

2. Ravindla Tripatbi S/O Sri S.C. Tripathi, •/o 
Vi 11. Dharampur Ghurwa, Tehsil _phoolpur A lahabad. 

3. Ram Bharat, 5/0 :Ardhari Lal, R/o Deogalpu', post 
ma 	Mau Ai ma Distt. Allanaad. 

Applicant 

Versus 

1. Union of India, through Secretary Railway oard, 
Rafi Marg, New Delhi. 

2. General manager, Northern Railway, Railway Bhawan 

(Baroda Houma) New Delhi. 



Appli Ca 

Versus 

• The j ion of India through _ienerdl wanner, 
yew D lhi. 

. The D visional Railway,onager, N. 21y Allahabad.' 

Divisional Commercial suudt. N. Itly DRM 
Allanabad. 

• • • • Respondents 

3. Chief Commercial superinlEndent. N. Ely RailBhawa 
(Baro a House) New Delhi. 

4. Divis onal Railwa y Manager, Northern Railway, 
D.R.M Office Nawab Yusuf Road, Allahabad. 

5. Senio Divisional Commercial Superintendent, N. Rly 
D.R.M Office, Allahabad. 

... Respondents 

	

9. 	Origi al Application no.352 of 1992 

	

1. 	Rajen ra Prasad Pandey, S/o Sri S.P. Pandey, 
Rio V 11 Nanhoopur, P.O. Pahara, Distt. Mirzapur 

10. Origi al Application no. 4-50 of 1994. 

1. Pajen.ra Kumar, s/o Sri P.N. Jaisawal, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. R.mes Chand, S/o Sri Late Hari Lal, R/o 19/216 
Luker Gonj, Distt. Al)aabad. 

... Applicants 

Versus 

1. The j ion of India through the L;eneIal Manaer 
N. R1 Baroda House, New Delhi. 

2. Divis onal Railway Mana,ler, N. Rly Allahabad. 

3„ 	
3 nior Divisional Commervial Superintendent, 



N. Rly, Allahabad. 

Rcsponde is 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, Ala 38 Yrs, 3/c Sri R. . Singh 
R/0 183-Alopibegh, Allahabad. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
srivastava, R/o I Dhinghwas Khothi, Alopib gh, 

Allahabad. 

3. Dinesh Kumar, A/a 	Yrs, s/o Sri G.S. Lel srivastata 

R/o Village & post Sindhora, Distt. Mirzap 

Applica 

Versus 

1. 
inion Of India, thr >ugh General :ianag-r, orthern 

Railway, Railway Board, Baroda House. N. 	lni 

2. Chief Personnel Officer, N. Rly, Baroda Hiluse. 

"ew Delhi. 

3. Divisional Railway Mana.1,cr, Northern Rail ay, Nawab 

Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintende 
N. Rly, Allahabad. 

Respon ents. 

12. Original Application no. 399 of 1994 

1. 
Kadir Anmad, s/o Sri Abdul ..3hafoor KhLln, Ala 30 Yrs 
R/0 182/K/1, A.D.A Golcny Hajr:iopur Alla abad. 

2. Brijesh Prasad, S/o Sri Narain Prasad, 	a 26 Yrs, 

93-i:iatiyara Roadm Alopibagh A ilaab d. 

3. Kamleth Singh, 8/o Sri R-m Bali sinQh, a a 37 Yrs, 

R/c 129 ,lopibagh, Allahabad. 

4. Rajesh Kumar, s/o Narain prasad, a/a 28 rs, R/o 

544 Calonelganj. Allahabad. 

5. Arun Kant srivastva, s/s sr 	sriva Lava, 

a/a 	Yrs R/o Azad square, H-mbagh, All habad. 

6. Km. Vibha sarswat, D/o S.R• ,.,rswat, a/a 32 Yrs 
R/o 133-BC, Leader Road, Railway Colony llahabad• 

/ 	Yrs 
7. 

Km. Abha sarswat, D/o S.R. sarswat, aa 27  

‘\1- 

• • • 
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explained will not give rise to discriminatory treatment. 

The 	applicants in effeCt are seeking re—engagement —on the 

strength of having worked for a poriod ranging between 

to i days#  which als:_ Is doubtful andhas been disputed 

by the respondents. 

3L. In view of the discussion hereinabove, an 

  

a totality of the circumstances we are not pursuaded to 

;lant the reliefs claimed for by the applicants. The O.As 

lack mrit and area: accordingly dismissed. No order as tc 
96t\ 

costs. 

3t. 	 The copy of the jugment shall he placed 

on each of the 0.,t6 which have been decided by this common 
P judgment.0,  

ti 

( K . PAUTHUK WAR ) 
MEMBER(A) 

LATEDDECEMBEa.(1t, 1994  

/lit'/ 

( B.C. SAKSZNA 
VICE CHAIRMAN 
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	49. 

consldred end it WEIS held that, the petition v, s barred 

by limitation., the cause of action having accrlued :& in 

July 1965. The said t.).AWEiS filed sometime in the year 

1993. 

24. 	 The learned counsel for the resp ndents also 

invited our attention to another decision rends ed by the 

same Division Bench of the Principal Bench in 'Anil Baba 

Sharma Vs. Lnion of India and 6rs reported in 1994(1) ATJ 

pg-84. 

21. 	 The petitions before us are cletir y barred 

by limitation as provided in Sec. 21 of the Aftlinistrative 

Tribunals Act. The provisions of the Railway Board's  

letter dated 6.2.90 is not attracted and applic ble tc the 

applicants. 

2$. 	 Admittedly, the scheme hasp: been.given up 

since after 17.11.36 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be granted/relieisprayed for by them. The appl cants also 

raised a plea that one Shri R.N. Shorey and 12 	hers Volu- 

nteer Ticket Collectors have been included in t e approved 

list of 1982. It is, therefore, pleaded that t e responde-

nts have been given re—engagement to some Volun tiers as 

Volunteer Ticket Collectois on Pick and Choose asis. 

In the counter affidavit, it has een indica, 

that the 12 persons named in para 4.10 of the leading 6.A 

had been re—engaged as Mobile booking Clerks and not as 

Volunteer Ticket Collectors. The allegation, t erefore, 

ha* hen denied. Be that as it may, the appli ants would 

be entitled to the relief claimed by them only f it is 

based on any statutory provision. The act of t 	respo_ 

ndents in ::e—engaging a fey; ..:hich has teen sati facturily 
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E.B. Paul, le,-_,rned counsel appearing for 

the --- pond:nts have invited our attention to a decision 

rendered by the Principal Bench in ',ksehish Chal(raborty 	. 

Union of India, and Ors, .eportesc,4  in 1994(1 ) AT,7 332. In 

the said case the fats are almost identical as in the 

case in hand. The applicant alleged that he was engaged 

as Mobile Booking,  Clerk from 1.6.05 to lt.7.65 and had not 

been encaead thereaftei 	He made a repbesentation statind 

that he has .,..o:Lked for 32 days in 1985 and in view of the 

circtilar cf the F.ailway Board dated 31•50r_-'2 he be also 

considered for absorption as Mobile Booking Clerk. The 

opplicant's representation was rejected and he wa s informed 

that he cannot be absorbed in terms of the letter dated 

12.6.92. In the said case the applicant based his claim 

on the basis of a decision of the F.B. in a. similar bunch 

of the I cases. The Division Bench took the view that 

there _ no parity or simil7.:rity between the applicants 

case and the applicants in the bunch of cases decded. 

earlier. It was held that since the services of the 

applicant ,.gas not discontinued as a result of 

Board's letter dated 17.11.86. the api. licant's case was 

not covered by pare 3 of yhe Railway Bo r s letter 

dated 60 9C. Since he 	not ciischc,'rged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.66. The same situation 

obtains herein also and we have already held accordingly. 

in The said case, referring to the decision of the 

Supreme court in 'Bhoop Singh Vs. Union of India and 

(Supra), the question of delay was also 

....p49 
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I 

a 
,c_re 

(i) ,;:hether the petitioners/entitled as 

matter of right to reemployment. 

(ii) whether they he.ve lost their right, 

if any, clue to delay. 

22w. 	 While dealino with the said que 

following observation 	made:— 

stion the 

 

Delay itself deprives a person of hlis 

remedy available in law, in abst2nc of 

an fresh cause of action or any le 'islation 

a person who has lost his remedy by lapse 

of time loises his right as well". 

A Full Bench of the Tribunal(PB 

aecidinc .As 767 and 842 of 1c,89 made the fo lcwino 

re le vant observation : — 

rt It is not openem tc court of rec rd to 

pass an order in respect of pers ns who 

are not even present before it b any 

application or vtition. In thi view 

of the matter the view taken in 'he 

case of one Cr more employee by 	judicial 

forum cannot be it_so facto made appli-

cable to all other employees in she some 

cadre, rank or situation by anot 

judicial forum." 

This observation also supports the view taken hereinabove 

that the judgment in a case does not give a c use of 
- who 

action to another employee ,/claims to be simi arly 

circumstanced as the applicant in other case earlier 

decided, 

.-..gratmon tie IT.- 
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2L, 	The 

of India sn 

and unexpla 

to refuse r 

merit of hi 

the princip 

Therefore, 

be founded 

recent dec.:. 

Samant and 

.1994 S.0.C( 

me Court in 

Railway. 

on ?}Die Supreme Court in 'Bhcop Singh Vs. Union 

Lrs (Supra ; had interalia, held that "inordinate 
is 

ned delay and laches,by itself/a good ground 

lief 	to the .petitioner irrespcctive of the 

claim, it was also observed that hr t. 14 or 

e of non—discrimination is equitable principle. 

ny relief claimed on that basis must itself 

n equity and not be alien to that, concept". 

y also refer tc a relevant obtervation made in a 

ion of Hen. Suprem Court in 'Ratan Claancra 

rs. Vs. Union of India and ors reported in 

&S; page 182. The petitioners before the Supre-

that case were casual 1:11ourez of south eastern 

ey were alleged to have been appointed between 

1954-69 and represented between 1975-78. They, through 

their petition sought c direction to be issued to the opp, 

parties to include thei names in Live Casual Labourers 

Roistor after due screening and to rive them re—employment 

according to their senierity. The basis for the claim 

amongst others art :,;as a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme cind 7- tc, absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 199C to the Authorities in 

1,-. hich it was alleged that they are not followinc-2 the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hen. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

...p4"7 
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To! that matter of any court does not give rise 	a 

cause of action. It is the orders of the authority 

concerned or their inaction which give_ rise to the 

grievance and the cause of action based upon his has to 

be considered for purposes of determining whe 

petition is barred by time under the provisic 

21 of the Administrative Tribunals Act. 

her the 

s of Sec. 

13. 	AE was noted by the :,lacTras Bench of the Central 

Administrative Tribunal in a decision reporte. in (.1C34) 

28 ArC pg. 2L 'Tamil Nadu Divisional Accounta Is Associa-

tion and Qrs. Vs. Union of -India and Lrs, thi position of 

law has been clearly affirmed in the judgmentof the 

Supreme court in 'Bhoop Singh Vs. Union of India and Ors. 

(1C92) 21ATC page 675. Before the Madras Bench the 

question of delay was raised and it held that since the 

delay has not been satisfactorily explained t 	C.Awas 

rejected on the ground of limitation alone. 	In that 

case an order adverse to the applicants was passed cn 

14.10.86. A decision on a similar order was -.ndered 

by the Chandigarh Bench of the Tribunal on 1. .91. There 

after the applicants Association moved in thC.otter and 

made a xcpresentation. 	years delay was held as fatal. 

1C. 	A Full Bench of the Ernakulam Bench of the 

Tribunal in a decision reported in (1994) 28 A.C 177 has 

also taken the view that decisions in similar cases cannot 

give a fresh cause of action and the period m'st be counted 

from the date the claim relates. 

...p46 



Admittedly, this scheme has been given up after 

47.11.86 and the Railway Administration has for cogent reasons 

indicated *that it was not feasible to draw up a scheme as 

required in orders passed in various 0.A .s 

Shri B.B. Paul has also invited oun our attention 

to certain decisions in review petitions which were allowoL, 

On the basis of an anology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the 0.4i.‘,s. While mpg allowing the 

review peititions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks and Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

i6. 	Lu 

from time to 

to a large numbei of decisions have been rendered 

time and the view taken in the earlier decisions 

have been we hed down •r even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shuklals case(Supra), which wais followed in many other 

subsequent decisions. The turns and twists Olich have taken 

place in the view expressed on the question have been referred 

to show that the decisions of this Bench of the Tribunal on 
are 

the basis of which the applicants/claiming similar benefit 

being extended to them do not hold the field, 

';;ea may now take up fPr consideration the plea of 
be 	of the 

the applicants that the/decisions in some Oas in favour of 

similarly si-uated persons may be extended to the applicants. 

0  
rly well settled that the judc7ment of the Tribune 

e2 

It is now fa 
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Cab var-Aut 	 ittattrAWatilgt0.4VeY,iitittitiiiffIi* iip-tigVaCitzg 

Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was also repeated in some other O.As which 

came for decision subsequent to the decision in L41ji 

Shukla's case. 

i2, 	
The Railway Administration in the suppleimentary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 
ei 

category posts since this would militetibgainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Callectors/Moliile Booking 

Clerks for their re—engagement on casual or daily basis. 

13. 	It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will Affect reservation policy as contained in Article 

16(4) of the Constitution of India. It was also h4d that 

framing of such a scheme for those Volunteers who Ave clearly 

worked for a period of merely for 5 to 48 days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

A 	
...p44 
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of the Trib 'nal. The said O.& are U.A. No. 722/90 

Rajendra Ku, 	Srivastava Vs. Union of India and Ors, C,A 

No, 471/80 Aukesh Kumar Srivastava Vs. Union of India and 

urs, 	N , . 648/91 	Madan !Vahan Pandey Vs. Union of -India 

and Ors. N doubt, in these cases orders for re-engagement 

of the apply cants therein had been passed. on the material 

placed in t e supplementary affidavit we find subsequently 

in several •then cases decided by this Bench of the 

a different view was taken when it was pointed 

out that the RailA'ay Board's circular applied to 

Booking cle 

in respect 

rks and the decision in Neera 	 case vas 

to P,',obile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some U.Ac 

and in •A No. 131/92 Lalji Shukia and Ors, the only 

direction iven was that the respondents may consider end 

analyse th= cases of nobile Booking Clerks and find out 

if any sch= me can he framed by them laying down a pal- ti-

cular crit ria for re-engaging them on casual or daily 

basis. A-  inst this decision, the Railway Authorities 

preferred 	SLP before the Hon. Supreme court and the 

Hon. Suple le court by an order -dated 7.4.94 passed the 

following order :••• 

If Da ay condoned, The order only gives a dire- 

ct on to the petitioner to find out any scheme 

c -  be flamed, The Union of India 

can -examine the matterx and if it is 

not possible to frame a scheme, record 

finding accordingly. There is no 

obligation cast by the impuc, ned order 

th at the schem should be framed in ,::ny 

case  subject to the above observations the SIP 

is disposed of". 
p43 
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years earlier and not on the basis of the Railway Board's 

said letter. 

The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.4;6. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have .been aneexed, copy ofa  

t6ittficate stated to have been issued by one Ram Das who 
He ad 

has given out his designation as/Ticket Collector AXM, N. Rly 

Allahabad. Copy of such a certificate has been annexed as 

Annexures-3 and A-4 to the leading O.N. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working, period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.M. We, proceed to decide the OA in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.90. 14e, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the 0.As being barred 
by limitation. Admittedly, none of the applicant initiated 
any/xis 	1 proceedings in any court to challenge their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

0.66 have been preferred in the year 1992. 

lt. 	As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

dated 6
.2.90 is certain decisions rendered by thiS Bench 

.'4p42 
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• In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

di Continuance of the scheme by zonal 

Railways, as a result eff140100 letter, dated 
_Board's 

1,sA- 
17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tiofie Railway iedministration in regular 

employment may be considered after they 

c plete 3 years of service as Mobile 

Bo7king Clerks in the same manner as in 
the case of other Mobile Booking Clerks 

covered under pare 1. " 

	

6. 	In paragraph 1 attention was invited to Railway 
Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.3.81. 

	

11. 	We have heard the learned counsel for the parties. 

Shr B.B. Paul, counsel appearing for the respo-

ndents rais d a preliminary objection that the 0.4,es are 

barred by t e, laches and acquiSsence. 

The learned counsel urged that the applicants 

have not bedn engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 
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by parsons similarly circumstanced. The avplican s , 

therefore, have sought a relief for a direction t the 

respondents to re-engage the applicants as Voluny er 

Ticket Collectors Of Mobile Booking Clerks oE per Extant 

Rules. They have also in some petitions prayed t at a 

direction be issued to the respondents to take th peti-

tioners on duty and pay back wages from 10.12.90 ill 

the date when they first presented themslves for engage- 

ment. 

4. 	The respondents have lesisted the petitio and have 

filed a countr affidavit as also a supplemantary counter 

affidavit. 

The applicants have filed a rejoinder affidavit. 

The applicants have admittedly not re-engaged of er their 

- short stint ranging between 5 to 18 days in the nonth of 

January 1982. The Railway Board's circulars :sated 6.2.90 

is annexed as klnexure Al to the leading U.A and have 

also been annexed in khl some of the O.A.s. A p,rusal of 

the said letter shows that in the lioht of the lodgment 

dated 26.8.37 of the Central Adliiinistrative Trib nal, 

Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera 

Nehta and Ors Vs. Union of India and Ors) and d'smissal 

of the SLP No. 14613/87 by the Hon'hle Suprerf 	urt 

on 7.9.39. The Railway Board has decided that he 'cut 

off' -.:ate for being considered for absorption it 

regular employment against regular vacancies earlier 

provided to be 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in the present 0.A which reads as under:- 

• 
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Original Application No. 150,  of 1993 

1. Shri Dhirendra Kumar Mishra, s/• 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Allahpur, 

Allahabad. 

Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway read ,,quarters 

office Bareda House, New Delhi. 

Respondents 

0 R D E R(RtSERVtD) 

JUSTIa B .C. SAKSENA V .0 

This bunch of 72 cases in all involve almost 

identical questions of fact and law and reliefs also. L.)k 

83 of 1992 is being treated as the leading 0.&. The number 

of days of working varies in each of the U.AK and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations 

1982. 

2. 

ade by the applicants in the month of January 

The applicants alleged/  that they had worked for 

the period, indicated by them in the various 0.Ah.s.in the month 

of January 1982 4 ks.15/— per day. The ailillicants allege 

that on the basis of Railwa* Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. 	Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few O.hs preferred 

...P39 
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Railwa} 	FcrodE :louse, Al 1.ew 

• Chief i_ersonnel o!--ricer, 1,otl,9rn 	 ,, arcs', 

_-souse, New DE lhi. 

3. aailway 	 ly, Allahab G . 

4. senior 1Ivisional C,m-nercial supdt. N. ,ly 

A llahaLud. 

liesponJan Is 

. .7Z.. Orici:.31 Ap lication no. 161/93 

1. Lhec Kum.r Yaciav, S/0 Sri F.L..Yadav, r/o 164-A 
Alo:Jibaoh 	,,,Iii-ac" 

2. 

 

ally :a Sahai Verr.a, s/o 311 5•Ti• Verma r/o 
CO1i41-A/;4E Tilak Nagar, Allahatad. 

ri. 	Km. hajeshv:ari, D/0 Sri Ram Dass, r/o ,/,z .--, n in ,- 

liemanand l'agar, Allahabad. 

4. Sunil Kjliar srivastava, Slo Sri A.:\. sriva taVa, 
r/o 127 ;::atira Road, r:Clahabad. 

5. Rajesh Kumar, s/o szi S.F.L. Srivastava, 
E.C.C. . srivastaw., :.,udamadih, Dhanbad. 

o. 	Awadosh Ki:iar Si7,gh, S/0 Sri j.sin:lh, r/o surahiya, 

FDst '_,ansdih, Distt. Dania. 

• Anjeni Kua.ar '5;rivasteva r  sic Sii V.N. Sri43stova, 
r/o 28-A Krishan l'saga', AllahaLad. 

6. 	Karunesh Kumar, 3/0 Sri T. t, ath, r/o P7 • 7, e,  
..14+..f... ', 

Nagar, Allahabad. 

9. 	Shiam Frakash Srivastava, s/c Sri P. Lai, 340  
En 54 Barbari Colony, Allahabad. 

1G. Lalit K.LrAar, s/o Sri 1-rem Ku:2r, r/o 16/11 ev.. 
sohbatiabah, Allahabad. 

• • • 
t 

Versus 

1. 	 through GenelJi .:(.nager, 	1-,ly 

3aroda 	New 

Chief personnel Officer, 	 Bar,Ida House, 

New Delhi. 

3. Divisional 1;ailway ,:,anager, 1 . !;ly, 	A114, abed. 

4. seniul 3ivisionz:1 comadial Supdt. N. Fly Allahabad 

orktints 
• 38 
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Versus 

	

1. 	ion of India through 3neral L's. J'■ 

Railway Dhawan, Baroda 	
Delhi. 

4. .ie i Comercial 3updt. Earoda .ruse, kew Delhi. 

	

3. 	Divisional lAailv.sy ;,;anager, 	Rly 	Allahaoad. 

	

4. 	
supdt. 	Rly, 

... Respondents 

Crilinal Application no. 162/93 

1. 
preen Shanker, S/o Sri S.H.N. 

pandey, i/o 45 ,Gar wan 

Iola, Allahabad. 

2. 
Sanjay Kunar, Srivastava, S/0 

 Sli (Late) 11.F. 

Srivastava, r/o 16/11 1.ew sohhbatiabagh, Allahabad. 

3. 71autam 	
s/o Sri N.K. Adhikari. r/o 695-5 

L'OCJ Colony Allahabad. 

	

-T. 	acdish  Presad srivastava, s/o Sri ( '-ate) 1P. 

Srivastava, r/c 97/A, Karbala, ,ilahabao. 

	

5. 	il,ajendra Sarasr.st, z/0 51i P.S. Sarasat, r/o 

83 Sariwcn Tola, Allahabac. 

1 

 in prakesh srivastava, 3/0  Sri p.-1.. si- ivastv3, 
/0 W3 (54) Baghambari Colony 3/3 Allapur Allahe ad. 

.:a n 0) iumar 3_1w:stays, S/0 Sri S. 
S. s ivasta'Ya, 

I/O

•  

	:5/11 Salvodaya 	
Ailshabao. 

10. •
eerai .Kumar Wrrna, S/0 sii K.S. Vi=i ma, 170 

150/122—A i..;atiyara Road, iili&habad. 

Versus 

1. 	'niDn of 	 thro.;gh .-3eneral Manager, 

-37 

0. 

7. 	4bhilesh Kumar Srivastava, s/o sri T.. 

/k-) 545
/3 :h,:nshyar,1 .,agar Railway C10ny 

Ashutosh i;umar 	 5/0  3ri 

1/0 95/11 3arv3daya 1<3gar, Allahabad. 
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4. 	Rakesh-  CIlandra Tripathi, s/o 
r;r1 s.S. Tripthi, • 

r/oviii._;hisakpura, past Saida'aad, Ditt. 
Alleha,ad. 

$h yam Krishan Dwivedi, 
s/C 3Ii V. Dwivedi, r/o 

vill. Topo, Lal:sha(IrE:h, Distt. AllaoLod. 
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Versus 

1. jnioci of India, throJQh seneral i.lanager, N Rly 
Fiailwgy Board, 1-;aroda House. Ncw Lclhi. 

2. Chief Commercial Supdt., N. Ely Baroda 1!ou e, 
New Delhi. 

3. Divisional Railway Mana,zer, N. rily, Ailaha ad. 

Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

... Lespond nts 

63. 	 Applicatic no. 919/93 

1. Ram Singh Yadav, S/o sri 	Yadav, 	'11. 
PuraLharOzi, P.U. suhansa, Tehsil Patti, Dist;;. 
Pratapgarh. 

2. - ma shanker Yadav, S/O Srj R.L. Yadav, r/o 
Behdaul Khurd, P.O. Gaura, Tehsil PEtti, Di 
17"ratapgarh. 

3. Om 1,rakash, Sio sri R. pular, r/o vill. Beh 
Khur(1, P.O. ;aura, Tehsil patti. Pratapgarh 

4. Vasudev, Sio K.N. Yadav, r/o Vill. Kudia—k 
Tehsil \achchalisahar, Distt. Jaunpor. 

... Applicants 

Versus 
1. Jnion of India through General Manager, Nor' her,) 

Railway Railway ;,card, Baroda 

2. Chief Commercial Supdt. N. Rly, 3aroda ;ous•. New 
Delhi. 

3. Divisional Railway 	, 	Rly 	30a 
4. 31. Divisional Comms-rci_l su,)dt. N. : 3 i , ahabad. 

T,-2,,Monde ts. 

	

7(f 	,3rigianl Application no. 197/93 

1. Chet Singh, s/o Sri Ra:, 	Singh, r/o \i1l. 
anar:30on, 	Semraha, 	Vc,rar.oLi. 

2. 3hiv 	 -sjo sri 	 r a 
Tatihara, Post Deoclahti, Distt. .a_1La 

3. Vinod Kurmar Singh, si c,i 	 r/o 
V.1.11 RaCti, Post semradh, Distt. Vaanasi. 

vill. 
stt. 

daul 
• 

a—pura 

- 

• 
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64. Oric,in,,1 A;Thcatdor no. 477/92 

1. 	Aran Kum: r, 3/u sri Cyan Chand, r/o 42, -baba Ji ka 
✓ auoh, Ailahatad. 

... Applicant 

‘Yers 

1. 	Union cf India through General Manager, 	lily 
Baroda House.. New Delhi. 

4- • 
	 Radlr:ay ;:,anager, 	Allahaad. 

Sr. Divisional Commercial Supdt. . 	Ailahabac.. 

4. Sr. Divisional F erosnnel 6fficer, L. Rly Al,a -abed 

5. Sr. Divi:- ional Account-. Ufficer, N. Rly Allahebad. 

... Respondents 

6(7. Gri final Apple cation no. 221/93 

1. Jp ndra Sinqh, S/o Sri C. Singh, r/o Tajpar Fos', 
,o aldih, P.S. Sakaldih, Distt. Varanasi. 

2. Rejesh ,(umar singh, s/c sri 3.ti. sinch, //c 
Tajpur Post sakaldhi, 	Sakaldih, Distt. Varanas 

0 • • 

  

Versus 
1. jnion of India throJgh .General Manager, N. #ly 

Railway Board; Baroda House. New Delhi. 

2. Ch f Commercial 34dt. 	illy B_roda 	:ew Delhi 

3. Ddvisinal 	 N. lily AllaLabad. 

4. s,. Divzional Comnercial Supdt. 	Rly 

Responcentc 

Original Application no. 220/93 

1. Sanjay Narain prasad, Sdits Sri R.L. prasad, r/o 
22 Let" no. 1 Lew 	:;,ughalsaral. 

2. Hari i;arain prasad, s/o Sri R.S. prasad, r/o 
vill Nedilpur, post Charaon, Distt. Varanasi. 

...Applicant 

11•
11

1••
•1

 .35 
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1. India through Secretory, RaiJv'ay Board 
Rail 7,-haWan, Ncw 

2. General :.tanager, N. Rly Earoda ouse, New Delhi. 

3. Chief Comme.rcicl Supdt. 	.Rly 3aruda ho use, 
,,ew Delhi. 

4. pdvisional Railway 	 . 	1..)1M Office 
Allahabad. 

5. Senior Diviional Commerdial S4)dt. 

o. 	Station Supdt. r,. Rly Allahabad• 

• Respondents 

640 	 ,f_plicaton no. 632/92 

1. 	::,alaya Kant, S/0 Sri S.K. :rivastava, r/o 328 
Daghambari :lousin::  scheme, BharAwajpura, 
AIlahaad. 

ht  -licant 

Versus 

1. Un-5. on of India, throJ7h :cneral anaoer, N. Rly 
Dclhi. 

2. Divisional Railway ::anager, N. 	•:lahLrad. 

3or4or Divisional Coimercial Supdt. N. Rly Allahabad. 

• Responc:ents 

,riDinal Application no. 476/92 

i. 	shvashil 	S1'ivast5va, -)/0 Sri Lakshn Prasad 
SIiv.stcva, r/o 155 Ea3a:..Lari Or ih irar,an Ypjna, 

ilahaLad. 

. App 1.1 	. 

Versus 

1. :Jnion of India through scneral !:,anager, 	. Railway 
3aro 	 l'ew Delhi. 

2. Divisional Railv;ay 

3. Sr, Divisional Commercial Suvdt., ' . 	Allahabad. 

„all. • Divisional perx)nnel Officer, N. 	Lliaod-ad. 

• 
	Di' isional i,cco,Ints L,fficer, N. Lly Allahabaj. 

npsi,onderts 

• • • 

4. 

000 
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Versus . • . 

jnion f India throgb the General 
aiod3 .louse, New Delhi. 

2. Divisi nal 	 anager, N. Rly Allahabad. 

3. Seniro Divisional commercial Supdt. N. ray Allahab 

4. Sr. D visional Peisonnel Officer, N. Rly Alla ► ai.ad 

5. 3r, L, visional i',ccounts Officer, N. Rly Allahabad. 

Responc,:2 

	

62. 	 Application no. 513/32 

1. 	prabh Shankar Yadav, S/0 Sri R.P. Yadav, r/o 
10 Th on hill Road, Allahabad. 

.. Applicant 

Versus 

1. 'Jnicn of India through General 	:lacer, N. fly 
Earoda House, N.Pw Delhi. 

2. Divisional Railv.ay i.l.anaer, N. Rly Allaha'zad. 

3. 3r. ,.ivisional Oothmeercial Supdt., N. Rly Allahatad- 

4. Sr. ivisional Perosnnel ()fficer, N. Rly Allahabad. 

5. c=r. Tivisional Account Officer, N. Rly Allahabad. 

... Respondents 

63, Ord, nal Application. no. 527/92 

1. d;ril KuJar Srivastava, S/o Sri V.K. Yrdvastava, 
r/o ily Cuarter,Subadaroan, :J1,:tabbd. 

2. ,rak sh ChL.ndra Pandey, S/0 Sri A.P. 	ends, y', 
191/ 4 Ra:;roop pur, Allahabad. 

3. Rake h pratap Singh, 3/0 Sri R.P. Singh, 
viii 	F.O. Kbtwa Tehsil 	 Distt Allahab 

.• 
4. L.) tji Kh,fP, S/O sii 3.i. Khare, r/o 36-3-Ahi 

Alla .abad. 

... Applicants. 

yAnager, N. 

d. 

versis 
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3. 	Sr. Divisional Commercial Supdt. N. lily Al a he oa d . 

▪ Response ts 

59, Original Application nG. 647/92 

1. 	\rerun Kumar shukla, S/o Sri ;-.1-„,-P..Shukla, 	/0 
'79 A '.'.inhazpur, Beni Ka Hata., All::habad. 

Vers 

• • • lican 

T>n n  f :ndia throuoh 	:.ianager, N. Rly 
Earoda House, New Delhi. 

2. 	Divisional Railway P.,,anaer, 	Rly, Allaha a 

Divisional Commercial $kupdt. N. }sly 
lah,-3bad. 

Responde ts 

   

N 

69, Original Api.,lication no. 494/9% 

i. 	Suresh Kumar s/o sri rulsi Ram r/o 25, Lai; 
Alla 'nabad. 

  

Gard , 

 

  

   

• • • 

Versus 

 

 

1. Jni n 	:nida through ,:teneralPH=,,na(-70: 
Earoda House, New 

2. The Divisional Railway Manager, N. Rly, Al 

The Senior Divisonal Cc:nmercial Supdt. N. ' 
A11,-; ha bad. 
	 'ly 

4. 	S, . DivisiAlal Personnel. Officer, ' . 	llanabad. 

sr. Divisional 	 Officer, N. Rly Al ahabad. 

• Res , onte .ts 

Cts Original Application no. 495/92 

1. 	Ranjni Kant Patel, 3/o sri Chandra Shekhar 
2, Rama 1 :and Nagar, Allapur, 

• Applica t. 

• 
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Original Aoplication no. 1344/92 

1. 	Vinod Kumar Srivastava, s/o Sri R.P Srivastava, 
r/o 751, ::uir Road, R&japur, AllahaLad. 

Applicdnt 

Versus 

1. jni:m of :India througn General manaoer, I. Rly 
Earoda 	, New Delhi. 

2. Divisi :na Railway mana:Jer, N. Rly, A llahabad. 

3. Sr. Divki -_,nal Com-lercial supdt., — ly Al.la ha bad. 

iiesonderIB 

57. Original ,Ai)li ,;aton no. 1230/92 

sil o Sri S.H. 	 R/0 
7a1/0, :Thcnsnyami,agar, Reilway Colony, A llahaL6H. 

2. Dheerendra bath saxena, s/c Sri Dec :ha lath .-sxena 
Rio 146-21—A/7 Raman Ka Pura, "Sulem Sarai, Ailahabad 

Applicants 

Vers us 

1. jnim of India through General manager, N. 
3,7.,roda ;souse, New Delhi. 

2. Divisional Railway Manager, N. illy Aliehatad. 

3. Sr. Divisional Commercial Superintendent, 	Rly 
Allahebad. 

ilespondents 

0rigir al 	pi 11c at or. no. 1239/92 

1. prep shnker, ::;/o ;ri G. shanker, r/o 36/31 Kali 
Danda, 	latgano, Alla bad. 

2. Kemes hw r ath s ,Iarma , S/c SI i Ram 131— 	rc la Nagar 
Luoknow. 

Versus 

1. union of .Andia throgh General :.anager, M. Rly, 
:e .ode Ho:Jse. 

2. Divisional Railway Manager, N. Rly, Allana bad. 

1- • 
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54. ‘Jriginal Applicction no.1207/92 

1. surE,sh Chndra. '3upta, S/o sri Raja Ham Cup; 
r/o 213, l'',;ew h v.a Bui_Lding, Leader Road, 
AllahabLd. 

2. 
Pertho sarthi Dobcar, s/o sri R.K. Dobdar 294, mbar 
pur, milah6bad. 

5. 

Versus 

1. Jnion of India thr ugh 1;enera 
E3aroda douse, 	Delhi. 

v 	 -ly Allaha•ad. 
2. Divisional Rai lwa  

3. 
sr. Divisional Commercial sa,)dt. N. I:ay ilaha)ad. 

Icespor. ant.. 

54. urigianal A p lioation no. 1345/92 

1. 
KrishanaKant Srivastava, S/o sri (1-ate) unni Lal 

Allahabad. 
Srivastava, r/o Rama t'':an.11 Nagar, Bhardv,a PUrarn 

2. smt. Js hG ,, ani srivas-Lava, V,/0 Sri D.C. *rivastava 
r/o 520ia. Kydganj, Al1ahaba0. 

3. Ra.esh Srivastava, 6/o 6i x Kripa shankar, r/o 
72- C/2, ::,atiara Road, Bhoradwaj puram, llahabad. 

4. Ghan Shyam Singh, .S/o 	
R O vill I.,;arayal 

npur, post shivgarh, Distt. Allahabad. 

5. 
Brijesh Kumar Panday, S/o sri S.K. Panda YO 

r/o 46, EKIncha 	-_;4nga Piasad,  

Allahabad. 
i=44.)1 cants 

Versus 

1. Jnin of -India through •general 	 . RiY 
23roda House, New Delhi. 

2. 
Divisionel Railway _anajel, N. Rly, Alhabad. 

sr, Divisional Gonvilercial -;u,,dt. N. 	7 

Rly, 

•• • 

Allahabad. 

Res ,on rents 
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5,04  Original Application no. 367/92 

1. 	Dinesh Prasad Pandey, Sic Sri R.N. Pandey, r/o 
vill. Belwan, P.O. Pahara, Distt. 

Applicant 

Versus 

1. pinion of India through .3eneral manager N. Rly 
New Delhi. 

2. Divisional Railway Mana•ler, No. Rly Allanabad. 

3. sr -.) Divisional ComElercial s,1pdt. N. Rly llahabad. 

... Respondents 

%. Original Application no. 1203/92 

I. 	Krlishna Lal s/o Sri 3. Sah.i, r/o 12/14 
G.G.I.C. Corp cund, All.hao.d. 

2. Ihencra Singh s/o Sri J. Singh, r/o 2/45, Rama Nand- 
Lauar, :,atiyara Road, Aliapul, Allah bad. 

3. Hari Shanker Singh, s/o Sri Liam Autar Singh, r/o 
2/45, Ram. Nand i‘agar, ;:latiyara Road, Allah bad. 

4. Tej _atiadur Ram, s/o Sri Del $ingzr Ram, R/o 
87-42-C, Beghambari Road, Aliaur, All.habad. 

5. Yogendra Nath,s/o Sri Dudh Nath, r/o 535, Colonel Gud 
Al la ha bad. 

Hp. licunts. 

Versus 

	

• 1. 	Union of ]ndla through jeneral ,,anager, r.. Rly 
Baroda House, WW Delhi. 

2. Divisinal Railway iiiana7er, Northern Railway, 
Allababad. 

3. Sr. Divisional Commercial Supdt., N. RlY All.haba . 

Res.ponoents 

_ 2_41 
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3. Chief Commercial Supdt. N. .R1yRailway Board, 
New Delhi. 

4. Divisional Railway Manager, No. Rly DTC Office 
Allahabad. 

§. 	 Commercial supdt. N. Rly, DhM 
Allahabad. 

... Respond nts 

5p. Original Application no. 380/92 

1. 	Gulab 1;am, S/0 Ram Da4r, r/o vill. Senapu , F.U. 
P.O. Senapur, Distt. Jauni.Alr. 

Applic n . 

Versus 

1. Union of India through General manager, 	oily 
Baroda House. Few Delhi. 

2. Divisional Railway '.tanager, N. fly, Alla abad. 

3. Sr, Divisional Commercial supdt. N. Rly, DRM 
office, Allahabad. 

ReSpOn el-AS 

Original Application no. 961/92 

1. Durgesh 	Mishra, s/o Sri C.P. 	R/o 
433—KL Kydgani, Allahabad. 

2. Permeshwar Prasad Trivedi, s/o Sri R.K. Trivedi 
r/o 116—A Bahadurganj, Thakur Din Ka Hatha, 
Distt. A llahabad. 

3. :iehdnra prasad Mishra, s/c Sri K.P. 	r/o 
577—A Nai Basti, meta Nagar, Distt. Allahabad. 

APP 11cont. 

Versus 
1. Union of India through General Manager N. Rly 

Baroda House, New Delhi. 

2. Chief Commercial Supdt.,N. Rly Baroda House, New 
Delhi. 

3. Divisional Railway Manager, N. Rly Alla 

4. Senior Divisional Commercial Supdt. Office, 

N. fly Allahabad. \v1, 
• 0 • 

Re5pond nts 
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1. 	Ram .:..urtec, S/o Mewa Lal, r/o 71 A Dale Allapur, 
Allahatad. 

Versus 

14 	inion of India.tbrough General :',.anaaer, N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway manager, N. 	Allahaoad. 

3. senior Divisional Commercial Supdt. N. Rly 

... Respondents 

45. Original A pplication no. 731/92. 
• 

1. R45 Kumar :.',ishra, S/o Sri K.K. Mishra, rho 
26/10, •shiv Kutti, Kri.el Rhawan, Allahabad. 

2. Frank _ichard Menesse, S/o Sri 	Menesse, 
94/37, Old :::u7ifordgani, Allahabad. 

Ap, licant. 

Versus 

1. Jnion of India, th rough Jeneral manaoer, N. Rly 
. 	Rail Bhawan, Baroda.Nouse, New Delhi. 

2. Divisional Railway manacle:, N. Rly DRM Office, 
All nabad. 

3. Senior Divisional Commercial Supdt., DRM Office, 
Nav,ab Yusuf Road, Allahabad. 

... Respondents 

A. 

19. Criginal i pplication no. 736/92 

1. 	Frakash Chandra, i2anitiey, S/0 M.D. candey,r/c 
Vill 8 post Dubawal, Distt. Allahabad. 

... Applicant 

Versus 

1. 	Union of andia, throujh secretary, Railway Doard, 
New De:hi. 

L_ • 	

▪ 

 eneral ::;anager, N. illy Railway Bhawan (Baroda 
House) New 
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Versus 

1. union of India, through General -anc, 
3:oda House, hew Delhi. 

, 	l. 

2. The Divisional Railty manager, N. :Jy. 

3. Sr..Divisional Commercial Supdt. N. illy Allat abad. 

Respondc'n 

. Original Application no. 706/92 

1. Dipak Kumar Singh, S/0 sri (Late) B. Sinc.:), 
1B/8A Bhanghambri Road, Allapur, Allahabad. 

2. Akhter ;aim Siddique, S/0 Sri L.J. Sidcique, r/o 
174 New Mehdori Colony, Allahabad. 

3. Mohd. Kaleem, 6/o sri Amir Uddin, r/o Viii p tulki. 
P.O. Kanehti Distt. Allahabad. 

4. Di lip Kumar, s/o sri A.P. srivastva, Rio 9 ly1r1 

Road, Civil Lines, Allahabad. 

5. Km. Shashi SriVastava, D/o sri L.N. Srivasta a, 
r/o 347, LIG Govindpur Colony, Allaha;zo. 

6. Suresh Pratap Singh, s/o Sri 	Nesh Singh, r/o 
Vill Chand Karnaniya, P.O. Khutj P.S. Khera, Cist -L 

Allahabad. 

Applican 

Versus 

1. Union of India throgh Secretory, Railway Bo •r 
Rafi Marg, New Delhi. 

2. General Manager, N. Hly Railway Bnawan, (Ba-oda 

:-iouse) "ew,  1Whi. 

3. Chief Commercial supl. i 	Rly Rai.A,,ay hrawa 

(Barod, House) AllahaL:ad. 

4. Divisional Railv.ay Maaaoei. , N. :-sly, Allahab d. 

5. Sr. Divisional Comm rcial Supdt. N. 'Illy, DD■ 

Office, Allahabad. 

:“:?sponde is 

417. Original App lic:ition no. 648/92 
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44. original Applic4:A1on nc. 394/93 

1. 
Anand singh, s/o sri S.L. Singh, r/o 524—A, Traffic 

colony Allahabad. 

2. Raj Kumar singh, sif t) sri 	
Days 1 singh, r/o 5— 

M.G. Viara, Allahabd. 

ai Prakash sinOh, s/o sri M.D. Singh, r/o 
5 TG. 

arg, Allahabad. 
3.  

4. 
Santosh Kumar Singh, S/o Sri M.D. Singh, r/o 5— M.G. 

Marg Allahaiad. 

S.K. Singh, S/0 N.B.. Singh, r/o 13/3 Kerala Bag 
Colony, Allahabad. 

6. 	Jrnesh rata singh, Sic, 
 Sri K.P. Sin gh, Retd. 

Principal P.B. Inter aollege. pratapgarh. 

7, 	sunil Kumar singh, s/d sri 3.8. Singh, r/o 
Vi 11. 

Gujaria, post Urayadeeh, Distt. .Pratapgarh• 

8. 
Anil Kumar 3in0;t, S/o sri R.P. Singh, r/o Vill. 
..;11)aria, post jrayude.:-.he, Distt, Fratapgarh. 

9. Chndan 	
Adhakari, r/o 

695B,- Loco Colony'AXIalibbad 
Late 

10. 
Sunil Lamar Barua, s/o SriLJ.G. Barua, r/o B9 R.N. 
Nagar Allahabad. 

11. itajai Kumar Srivastava, S/o 
sri R.B.L. Srivastava ,  

r/o 152 Balua Ghat, Allahabad. 

12. 
mukesh Kumar Srivastava, s/o Sri U.S. Srivastava, 
R/o 128 Matiyara Road, Allahaba. 

Applicants. 

versus 

1. Union of -India, through General Mandoer, N.
. Rly 

riailway Boari, Earoda House. New Delhi. 

2. Chief Personnal Officer, N. Rly Baroday House, 

New Da.hi. 
3.  Divisional Railway manager, Ni. Rly Allahabad. 

4, 	Sri. Divisional Comm(?rcial Supdt., N. 
lly 

A llahabad. 

:respondents 

4E. Original Application no. 633/92 

71. 	S/o Late Sri LalaRam, r/o 

Allahabad. 

Teliarganj, 

Apy:licant 

--2- 5 



• • • Respond 

d. 
3. 	Divisional Railway Manager, N. Rly, AllahaLa 
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3. Chief Commercial Supdt. N. Rly, Rail Bhawa 
E3aroda House, New Delhi. 

4. Divisiona I. Rai lway 	 N. Rly, DRM (4 ice 
Allahabc:Jd. 

Sr. Divisional Commercial Supdt. N. hly, A idhabad. 

42, Origina 1 	cati on no. 643/94 

1. 	Shiv Dayal pandey, .c.,/o Late Sri Pt. Krisha Pandey 
r/o Block no.27/10, Labour Colony, Naini A lahathad. 

Appli cG 

Versus 

1. :The jnion of Inida through Gen: ral 
,'_Baroda House, Net-v 

2. --Divisional Railway Panager N 	'Allahe _ 	 • 	• 
_ . 3. 	Sr. Divisional Commercial T.',anager, N. Rly Allahadad. 

Repsondentts 

S. Original Applicdtion no. 61/94 

1. 	Santosh Kumar Sinha, s/o L.J. Sinna, a/a 32Yrs, 
r/o Vi 11 Kanharpur, F.O. Khardan, Distt. Va anasi. 

Applicimn. 

Versus 

1. Union of India through 3eneral ;,tanager, N. A 
Baroda House, New Delhi. 

2. Thief  Commercial Supdt. N. Rly Baroda House 
New Delhi. 	 ,  

4. 	S. Divisional Commercial Supdt. DRM Of -fic(, Al la ha bad. 

Respondents 

 24 

N. 
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Vers us 

1. Union of 3ndia througn 
Baroda House New De lhi 

2. chief Commercial ,.Superintendent, N. Rly Baroda 
House New Delhi._ 

3. Divisional Railway  Manager, N. Rly ALlahauad. 

4, 	Sr. Divi ior.al Commercial Superintendent , 
N. Rly, Allahabad. 

Respondents 

44. Original Application no. 1231/92 

Alok 	,Sinha 	,sri 	Sir,ha , r/o 233, 

Bai-ahana, Allahabath 

75,-riALT.e_stava, s/o Sri ► r/o "A6/51 
Bhawapur, 	 .A ilahabc.d. 

04141 	
AP.'ll ;:ants 

Vers us 

1. Union of India through:;eneral 1,',anager, N. Rly 
Saroda House, New D lhi. 

2. Divisional Railway Manager, N. Rly Allahabad. 

Sr. Divisional Commercial Supdt. N. Rly A ilahabad. 
Respondents 

Ai. Original Application no. 383/92 

1. 	Shwetank Verma, 	Sri B.p Verma, r/o 25, ..;has ki 
Satti , Khuldabad. Alla baba d. 

Applicant. 

Versus 

anion of lnida through 3c:neral Manager N. hly 
arod 	LF, e , N ew De. lhi . 

2. 	General ::.anager, N. fitly, Rai lway Rhawan (Baroda 
house , N. w Do ihi. 

iv..anager, N. Rly 

• • • 

23 



... Applicant 
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:inion of ;India through Gneral ;11anager, N. Rly 
F.3arocia House. New Delhi. 

	

• 	Divisional Railway Manager, 1,;.111y Allc,habad. 

3. Sr. Divisional ',3ommercial supdt.N. Rly Allahabad. 

4. Sr. Divisional personnal Officer N. ply Allahabad. 

5. Sr. Divisional Accounts Officer, N. Rly Allahabad. 

... Respondents 

36. Original kpplic,-.= -Lion nu. 1822/92 

1. 	Arun Kumar, slo Sri G.P. Srivastava, r/o 101, 
Old Sainarana Allahabad 

Vers us 

1. anion of India through the General manager-,--w.--tiy --  
Baroda House. Allahabad. 

2. Divisional Railway nanager, N. Rly Allahabad. 

3. Sr. Dvisional C,o7rnercial Supdt. N. Rly. Allahabad. 

4. Sr. Divisional personT-Ial Officer, N. 

b. 	Sr. Divisional Acc-ount ,  Officer, N. Fay Aliahabad. 

. . Respondents 

39. Original Applicaion no. 1825/92 

1. Virendra Pratap Singh, 5/0 R. Singh, R/o Murahan, 
Post Shikarganj, Distt. Varanasi. 

2. Virendra Bahadur. Singh, /o 	 R/o 
Vill 1-rempur, Post Chakia, Distt. Varanasi. 

3. prasad, S/o Sri Lalji, Rio Vi 11 :',urahan post 
shikaraanj, Distt. Varanasi. 

Brij Raj Yadv, S/o Sri B.R.Yadav,  , R/o Vi 1.1 
1'4...IT:al-Ion, post Shikarganj, Distt. Varanasi. 

5. Krishna Mnrari, Sinc,h, s/o sti R. !.lurat, r/o 
viii ::.ura ban, post Shikarganj, Distt. Varanasi. 

6. Surendra 	Singh, 5/0 Sri R.E. Singh, R/o Vii! 
Prem,_urFost chakia, Distt. Varanasi. 

2_2 
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Versus 

  

1. 
Union of India through General Manager, N. fly 
Baroda Huse, New Delhi. 

2. 
Chief Commercial Superintendent, N. Rly Baroda 

douse New  Delhi._ 

3. 
Divisional Railway 1,'..anager N. Rly Allahabad. 

4. 
Sr. Divisional Co:rimercial Supdt. N. Rly Allahabad. 

1:;espondents. 

344 Original Application no. 1773/; 

1. Vinod Kumur S/o Sri R.Y. Ram, 
r/o C 757, GTB Nagar 

Kareli Allahabad. 

2. 
Virendra Kumar. S/0 Sri R.S. Rarri 11/0 23/B/76/C/ 
1003, Allapur, Allahabad. 

sanjay-16mar Srivastava, S/0 Sri R.P. srivestava 
r/o 1406/5A, Chakia, P.O. GTB Nagar, i,llahabed. 

... Applicants. 

Vers us 

1. 
;.Tni;n of India through General Manaler, N. my 

Nei, Delhi. 

2. 
The Divisional Railway Manager, N. Rly Allahabad. 

3. 
Sr. Divisional Comml. Supdt. Northern Railway 
Dal.", Office Allahabad. 

... Respondents 

3*. Original A 1_,catiJn no. 1821P2 

i. 	Sudhir Kum,r /sto 
Sri Hridaya Narain south of Jan* 

Road, New 
Yar, Distt. Patna, present Address. 

101 'wand Bagh 61d Baiharana Allahubad. 

Appiicent 

r s us 



1. Jnion of India though General Manager M. Rly 
Allahabad. 

2. Divisional Railv\ay Monegel, N. Rly Alldhabad 

3. - Sr. Divisional Commercial Supdt. N. Rly A 11 habad. 

... Respondent 

34. Original Applic a tion no. 1626/92 

1. Vi  jai Kumar Sinha, S/o Sri D.N. Lal, r/o Hap 
Colony Cr. no. 694—A mughalsarai. 

2. sunil Kumar sinha, S/o sri V.N. Lal, R/o Cr. no. 
693—B Hapur Colony mugalsarai. 

3. Narayan putt Dubey, S/0 Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colonyi, Smith •oad 
Allanabad. 

Applicnt 

Versus 

1. 	Union of India, thrcugh General Manager, N. Rly 
Baroda House. New 

2. Chief Commercial Superintendent, N. Rly Baro^a House 
New Delhi. 

3. Divisional Railvay Rananger, N. Fly Alldhaba 

4. sr. Divisional Conmercial supdt. N. Rly 	abad. 

RespondEnt!- 

35. original Ap,,lioetion no. 166/92 

1. Mithl-sh Kumar m_shrd, s/c Sri 	P'ishra 
r/p 41—C Baghambdri Road, Tilek Nagar, 

2. Sharad Dhyani, S/o Late Sri G.P. Dhaydni, r/o 
c/o .3.1). oheyoni, praye.g Sangit Samiti, 12—C 'amla 
Nthru Road, Alldhabod. 

3. Ramji Verna, S/o sri 	 r/o HOUSE no 
no. i sub darganj, Allah bad. 173/6 Railvay Colony 



 

// 1B // 

3f. Ori ginal Application no. 1362/92 

 

1. 	Pavan K 
A, Azad 

mar Pandey, S/0 Sri S.S. Pandey, R/o 161/5 
Na gar, South malaka, Allahabad. 

  

2. 	Arun Kultar Sing h, S/o Late Sri Ramkant Singh, ii/o 
Vill./F O. Kaju, Allahabad. 

... Applicant 

Versus 

1. Union o 
Baroda 

2. Divisio 

India through General- :tana ger N. Rly 
Ouse. New Delhi. 

al Railway onager, N. Rly Allahabad. 

a. 	Sr. Divisional Commercial, superintendent N. Rly 
llahabad. 

• • • hespondents 

32_. Ori ginal Application nc. 1511/92 

Suresh Kurz r Srivastava, s/c Sri 	Srivastava 
r/o 36A/60, udhval, Tilhar ganj Aljahabad. 

... Applicant 

Vers us 

1. 	The Uni 
Baroda 

n of India through General Manage ro N. Rly  
OUSe. New Delhi. 

Divisio al RaiIva )/ :,,ana:_ier, N. Rly 	►lla hi- .bad.  

- Sr. Divisional Dommercial Supdt. N. —1v  7JR1t1 Office  
Allahab 

... Res )c ndents 

3g. Crigina Application nc. 1609/92 

1. Sharda abu, s/o Ghassit Lal, h/o J 65, Nakhas Kona, 
Al1ahab d. 

2. Asrar A ad, s/o Sri Ahrar Ahrna e„, r/o 553 Attarsuiya, 
Allahabad. 

Applicant 

Versus 
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1. 	
union of "India through General !anager, N..hly 
Baroda House, New Delhi. 

Divisional Railway _Manager, N. Lily Allahabac 

3. 
Sr:nior Divisinal Commercial superintendent Nt Rly 

Allahabad. 

4. Senior Divisional Personnal offiCer, 
Railway Allanabad. 

5. s.;, nior Divisional Accounts Officer N. Rly 
Allahatad. 

Responden s 

21. Original Application no. 1028/93 

1. 	Rajesh Kumar Tripathi, S/c Sri R. iripathi 
R/o 35:,/7/1, jayantipur„Dhumaggang iAllanabad. 

AppLicant 

Versus 

1; 	jnion of -India through i:neral i,'iana:jc: N. Aly 

Baroda House, N. Delhi. 

2. Divisional Railway :.':onager, N. Rly Allahcbad. 

3. Senior Divisional Commercial :,,anager, N. .; -Ly 

DRM. Office Allhatad. 
... Respondents 

Original Application no. 1243/93 

1. 	Shiv Prakash Dubey, S/0 S.D. Dwivedi, r/o 
Nawapura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

1. 
Union of India through eneral ;:,anager N. 
Baroda House. New Delhi. 

2. 
Divisional Railway :!,anager, N. Rly Allah 

3. 
senior Divisional Commercial r,anager, N. 

Allanabad. 

 

ly 

bad. 

ly 

 

  

oTh 

3©. 

... :respond ents 



// 16 // 

26. Original 	cati on no. 514/93 

1. 	Sri i;rishna i.and Pathak, 5/0 Sri 1. Pathak, r/c 
vill. Amaon, P.O. sahibganj, Distt. Varanasi 

2. 	subit 	
Sio S.K. De, r/o 'Lima Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. Union of India.  through .eneral manager N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Maria-J.0r, N. Rly, Allahabad.,  

3. 
Sr. Divisional Superintendent Commercial N. Rly 
DRM Office, Allahabad. 

... Respondents 

a. Original Applicaion no. 777[33 

1. 	
Satya Frakash Mishra, s/o Sri H.S. Mi.shra, R/o 

A/".3, 176 Krishna Nagar, Keedoanj, Allahabad. 

... Applicant • 

Versus 

1. 
union Of India through :.general Manager, N. Rly 
Baroda House New Delhi. 

2. The Divisional Railway Manager, N. Rly A llahabad. 

3. sr.Divisional Commercial superintendent , N. Rly 
DRM Office Allahabad. 

• • • 
ondents 

  

29. 	Original A pplicaion no. 467/93 

1. 	Shashi Kumar Mishra, S/0 R.A. Mishra, r/o Vill Ghatwa ost Karchana, P.S. Karchana, Distt i-alahabad. 
present address 134— Tula Ram Bagh A llahabad. 

,) Reendra prasad Mihsra, S/o sri D.P. Mishra 
Vi 1l Kasidahan, PT)st Nathaipur 	

Distt. Varanasi 

3. 	Anoop Singh, s/o Sri S.P. 7,in1h, R/o Vi 11. and P.O. 
liaM "agar Bhojpur, P.S. Mato°, Distt. pratapgarh. 

Applicats 

Versus 



v." 
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Allahabad. 

3. 	The s(nicr 	 Supdt. N. R y DRM Office. Allahabad. 

?-iesponden 

24.. Original Application no. 1715/92 

1. 	Indu rrabha Pander, ty/o sri S.N. Pandey, r 
94/1A Galla Bazar Tilharganj. 

smt • 	 Sri 0.P Mishra, r/o 62. -"Bhanclari Station 	Jaunpur. 

... Applicant 

Vers us 

1. Union of India through General manager, N. Ft y 
Borada House, New Delhi. 

2. Divisional railway Manager, N. lily A llahaba 

3. Senior Divisional Co-nmercil Supdt. N. lily D 
Office , Allahabad. 

... Respondents 

24c-  Original Application no. 133/93 

1. Kripa Shankar, S/o 6ri V. Nabh, Vill 	ura 
F.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, s/o sri 6. Prasad, R/o Viii Ti ari 
P.O. Bbarnni Hitar,'Distt. Allahauad. 

ApplicL,nts 

ers u s 

1. Union of India through General Manager N. illy 
Baroda HouSe. New Delhi. 

2. Divisional Railway Manager, N. lily, Allahebad 

Sr. Divisional Commercial Superintendent, N. } 
DTI:. O± f i ce AI La. ha ba . 

\ ... Respondents 

ly 



// '4  // 

Versus 

1. anion 

2. Chief 
ibuse 

3. Divisi 
Allaha 

4. sc=rior 
Rai iwa 

f India through General Manager, N. Rly 
Board, Baroda House, New D,lhi. 

ersonnel Officer, Northern Railway, Barod• 
kew Delhi. 

nal Railway Manager, 
ad. 
	 Northern Railv.ay 

visional Commercial Superintendent, Northern 
Nawab Yusuf Road, Allahebad. 

... Respondents 

21. Origin 1 Application no. 1006 of 1992 

	

1. 	Santos Kumar s/o sri B.C;. Sharma, r/o 146—A Loco 
colony Aligarh. 

... Applicant 

Versus 

1. Union of India thrJuoh the :3eneral Manger, N. Rly 
Baroda House, New - Delhi. 

2. Divisional Railway Manager, N. Rly Allahabad. 

0 

3. seLior 
Allaha 

ivisic .al coHcroial Superintendent, N. Riy 
d. 

... Respondents 

Urigino ,- pi_lication no. 1303/92. 

1. umar Fandey, 	Pt.R.N. PandeY, 
60 Bhen ari Stticn Rd. Jaunpur. 

2. SuA. :y ti Saxena, 14/o Sri H. Saxena l  99/303, sisaau 
Sadha G auraha, Knpur. 

so. ,-IPpliC:7;ntS 6  

Versus 

1. Union o India through General manager, N. Rly 
Baroda Fouse, New Delhi. 

2. The Divisional Railway Manager, Northern Reilvay 

141SC•\---  i5 



// 13  1/ 

4. 	Ram Ashrey, s/o 
sri Ram Adhar, r/o village sukhan 

Misirpur, Post Suvansa, Tehsil Patti. 
Ditt pLatapgarh. 

Vibha shanker, s/o 
sii Chottey Lal r/o viii 

Eanveerpur, Post Fl_mpur Distt Jaunpur. 

6. 
Ram Khelewan, 3/0 sri Kandhai. r/o vi 11 Saw i Ramp ur. 
POst sarai Bika, Distt. Jaunpur. 

vi 1 
7. Ram Dahadur, sio sri R,;m Abhilash, r/p 

pum Kharagrai, Post Suvnasa, Distt. Pratapg rh. 

B. 	
Ramshnkci, S/o sri Chottey Lal, r/ o Eanvee pur, 
post am, ur Disit. ,13UrV, Ur. 

9. 
Lalji, spo sri matapher, A/o viii Meerpur, ost 
Madhupur, Bistt. Jaunpur. 

10. 
Shesh Nath, s/o sri Mata Saran , r/p vi 11 8 Post 
Silaudhi, Distt. PrataAarh. 

Ap.lica t 

Versus 
Railwa 

Board Baroda House, New Delhi. I. 	
jnicn of India through General Manager, N. n 

2. 
Chief Perosnnal Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisi tuna 1 Rai1%•ay, Mana',Jer, Northern RaiIray 

Anahabad. 

4. 
Senior Divisional Commercial superintends 
Northern Railway 	llahabad. 

... Res pon 'ents 

2t. Original Ap ligation no. .416 of 1993 

1. 
Kishan sinoh, s/o sri Ram liaoina sfin:;h r 
J yard Colony Cr. no. 702—C, %?.ugalsarai, Distt. 

Varanasi. 

2. 
Ramesh, s/o sri Ramji r/o vill & p.C..Fa 1shuiamp ur 
sibtian post .:,11galsarai, Distt. Varanasi. 

3. 
Ashok Kumar pandey, s/o sri E3almiky pand y r/o 
Sibtian, Parshurampur, P.O. Mugalsarai, Alinaar 
Distt. 1,!ranasi. 

4. Preen Kumar Srivastava, s/o 
sri S.M. sriv stava, 

r/o Loco Colony Cr. no. 128—K Mugalsarat Distt 
Varanasi. 

5. Di lip Kumar Sinha, s/o sri Deep Narain Lal, 
R/0 Ha ,,ur Colony Lr. no.-  694—A Mugalsa ai, Distt. 

Applic•nts 
- /Le 
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2. Satya P akash, s/c Adhya, a/a 30 yrs r/7, viii 
Rampur awai, P.O. Rajupur, Tehsil Machlishahr 
Distt. aunpur. 

3. Jamuna prasad, s/o Srinath r/o Gopalpur, 
Tehsil patii, Distt Pratapgarh. 

	

A. 	sri Ra, Singh s/c sri Murali, a/a 29 yrs r/o 
Vill B hdaul Khurd, P.O. Surwan 	NAsixp Ur, 
Tehsil Patti Distt. Pratapgarh. 

5. Uma sh nker, s/o sri Chote Lal r/p viii Banbirpur 
P.O. H ipur, Tehsil Machlishahr 	Jaun,r7ur. 

6. Laxman 
Khurd, 
Distt 

Singh, S/o sri Murali, I/o vill Bendaul 
p.o. Surwan misirpur, Tehsi1 Patti 
pratpgarh. 

4 

   

7. Girja hanker, s/o sri Ghhote Lal A /a 31 yrs 
r/c vi 11 Vanbirpur, P.O. Raipur, Tehsil :(achlishahr 
Distt. Jaum.ur. 

8. Rajend a Prasad, s/o sri Rem Lal, r/C,Imarganj 

P.O. R ipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit al, s/o sri nath 	villUmarganj P.O. 
Raipur, Tebsil machlishahr District Jaunpur. 

10. Hira 	1, spo Sri Ram f.ath, r/o vi it Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

... Applicants 

Versus 

1. Union of India through General Manager, Northern 
Railway Railway Board, Baroda House, New Delhi. 

2. Chief personnel Officer, Northern Railway, Baroda 
House, 1:ew Delhi. 

3. Diviiional Railway ::,anacjer, N. Rly Nawab Yusuf 
Raod 

4. Senip Divisional Co:TImercial superintendent, N.Rly 
Allah ,ad. 

... Respondents 

119. Crigi al Application no. 479 of 1993 

1. 	Shiv 
i- ost 

hanker, S/o Ram Lakhn, r/o vi 11 3ehdaul Khurd 
aura Distt. PratPgarh 

  

2. Hari hanker, s/o sri Chottey Lal, r/o vill Banvirpur 
post ampur, Distt Jaunpur. 

3. Ham E hadur, s/o sr_ ',.Mohan Lal, r, o Purabi Bardahi 
Bazar post mukundasaganj, Tehsil Patti, Distt. 
Prato garh. 

p •G • Rampur 



C0 1) 

A, Drigin61 A ppiication no. 7r9 of 1993 

1. 9ahe0) Kumar, S/o sri H. Lel, r/c New Lasker 
i-urana Baihron, Al1.ahabad. 

... Applicants 

Versus 

	

1.• 	The trion of India through the General 
,nag 

northern Railway, Baroda House, New Delhi. 

2. 	The Divisional Railway Manager, northern Rail 
Allahabac:. 

3. S(:nior Divisional Commercial Superintende 
port kern Railvay Allnabad. 

4. The senior Divisirmal Personal Officer, N. R' 
Allahabad. 

5. The senior Divisional Accounts Officer, N. R 1 y Allahal 

Responder s 

12. Original Appication no.746 of 1993 

1. 
Samarnath Singh s/o salik Ram C/o \rill Kure Khurd, 
P.O. Mugalsarai Distt Mugalsarai. 

2. Om Prakash Sharma, S/o Late sri Puttoo Lal S arma 

uote r/o vill parshurampur (sikatia) P.O. 
Mugalsarai, Distt Mugalasria. 

Applicant 

Versus 

1. Union of India, through General ManaLjer N. 
Railway Board, Baroda House. "ew Delhi 

2. 	Chief Personnel Officer, N. Rly Baroda Hous 

N . Delhi. 

3. Divisional L,ilway manager N. Rly Allahabad 

4. Senior Divisional Commercial Superintendent. N. Rly 
Allahabad. 

Responde 

log. 

1. 	Ramesh Chandra, s/o sri E. C:lurap,r/o vi 11 Jmarganj P.S. Raipur, Tehsi Machlishahr, District 
Jaunpur. 

a 

ne, 

Original Application no. 530 cf 1993 
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post_Bhiteur 	Distt. Fatehpur. 

8. r,am Kri - al Singh s/o sri A . 'Singh, R/o Viii sahima',„ul. 
post Bh taura, Distt. Fatehpur. 

9. Kunwar 
Badi Ma 

,ajendra sin h, S/c sri j.B. Singh, c/o 
ari, post,siswan, Distt. Allahabad. 

  

Raghven ra Pratap Singh, s/o_ Sri V. Singh r/o viii 
Churiya i, post churiyani Distt. Fatehpur. 	' 

11. S.C. 	 S/o R.S. Mishra, r/o vill Jathi post 
Mahiddi pur, Distt. Allahabad. 

12. tiardwar, s/o Ram Singh, r/o vill and post Kaunia 
Distt. zamgarh. 

13. Ajai Ku ar Srivastava, s/o sri-Pte) Saheb Lai 
srivas. ava, r/o Vill & post sindthora, Bitt. 
MirxaiAl 

ao- 

14. Avant p thak, s/o S.N. Pathak, r/o B-24 G.T. 
Karelli Allehabad. 

15. Kunwar urendra Sinc h, S/0 J.B. Singh r/o Vill 
Bell Madari, post Siswan, Distt Allahabad. 

16. Ramesh inght _s/o M. Singh, r/o vill and post Rampu 
Dhamava, Dis t A ilahabad. 

17. S.K. Gu•ta, S/0 K.L. Gupta, r/o 4 HB/1.07 C3'nga 
Colony aranasi. 

18. Hishamu•din, 3/o sri sahauddin, r/o 537—A 3hanshyam 
Nagar C lony Allah,bad. 

... Applicants 

Versus 

1. Union o India, through ,Jeneral manager, N. Rly 
Railw a' Board, 3aroda House, N. Delhi. 

2. Chief r rsonnel ofiicer, Northern Railway, 
House, dew  Delhi. 

3. Divisic al Railway manger, Northern ilailway, 
Nawab Yusuf Road, Allahabad. 

4. Senior 	visional Commercial Superintendent, 
Noether Railway Al la ha Iva d. 

... Respondents 

— - 
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Bhawarohi, P.O. sindhaur, Distt. Mirzapur 

2. Kishorilal, s/o jhanna, A/a 32 Yrs R/o Vill. 
P.O. Sindhaur, District*Mirzapur. 

3. Eorilal, S/o Jhanna, A/a 30 Yrs, R/o Viii Bh 
P.O. Sindhaur, Distt. Mirza , ur. 

4. Dints-hPrasad, S/0 Sri Stvnath prasad, A /a 
R/o Vill & 1.0. baraini, Distt. Mirza ur 

5. Ram subhag, S/0 Sri D. Singh, A /a 27 Yrs, R o 
vill Murahuan, P.O. shikarganj Distt. Varan si. 

6. Sunil Kumar, s/o Sri Bansni Lal a/a 31 Yeras 
r/o B.P. 285 Ravi Nagar Colony, Near Kali 	nir 
V:ughalsarai, "aranasi. 

... App licants. 

Versus 

	

1. 	Union of India through General Manager, N. 
	Rail- 

way Board Baroda House. New Delhi 

	

2. 	Chief Personnel Officer, N. Rly Varoda Hou 
	New 

3. Divisional Ruilway manaer, Northern Raiiwa 
Nawab Yusuf Road, A liahas,d. 

	

4. 	Senior. Divisional Commercial superintendent 
N. Rly, Navab Yusuf Road, Allahabad. 

Responde is 

Ie. Original Application no. 873 of 1993 

1. Santosh Kumar Dv:ivedi, s/o Late Sri 	D ivedi 
R/o Vill & Post sindthora, District mirzap, r 

2. Randhir (-;ngh, S/0 S.N. Singh, r/o vill su tanpur, 
P.O. Malchmet.) or Distt. 

3. Virendra Singh, s/osri S. sinjh , r/o Viii 
post Rampurphamave Ditt. Allehabad. 

Jitendra Bahadur sin§h, s/o sri A.Singh, r 
vill and post Rampur Dhamava, Distt. Allah 

	

5. 	Ran Vijai Singh, s/0 S.R. Singh, r/o vill 
R6mpur Dhamava, Distt Allahabad. 

	

6. 	vinay Ku.7,ar singh,s/o sii .:.ahesh Singh a/a 
r/o vi 11 E, post R6mpur, Dhalilava, Distt. Al 

	

7. 	Bodha singh, s/o s:i R. Bahadur, r/o vill 

Bhawaroh:.  

warohi, 

2 Yrs 

damp ur 

0 
bad. 

22 Years 
ahabad. 

hadpur, 

• 

IC. 
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1. Union of 
Railway 

2. Chief Pe 
House, N 

3. Division 
Yusuf Ho 

India, through General Manager, N. Rly, 
oard, Baroda House. New Delhi. 

sonnel Officer, Northern Railway, Baroda 
w Delhi. 

1 Railway Manager, Northern Railway, Nawab 
d, Allahabad. 

4. 	senior D visional Commercial Superintendent 	Rly 
Nawab Yu. of Road, Allahabad. 

... Respondents. 

14. Original 

1. Rajendra 
Singh, 
Allahaba 

2. Dharam p 
Vill. Jh 
Distt. V 

3. Mahesh P 
R/o Moha 
Varanasi 

4. Munna La 
Vill C 

Muga is ar 

A pplicatior no. 1702 of 93 

prasad , A/a 24 Yrs, S/0 Sri Raj Bahadur 
o Vill Khapati, Post Khapatia, Distt 

1 Singh, A/s 32 Yrs, S/o L.R. 6ingh, 
mbir Singh Fur (sdwaren) F.G. Aurai, 
ranasi. 

asad, A/a 35 Yrs, s/o Sri Ramji Prasad 
la :arsurampur, Post Mughalsarai, Distt 

A/a 29 Yrs, S/c sri Cheddi Ram R/o 
andhasi (Khuswaha Basti) Post Chandhasi, 
a. Distt. Varanasi. 

... Applicants 

Versus 

1. Union cf India, through, General Manager, N. Rly 
Baroda Huse, New Delhi. 

2. Chief ComercialSuperintenbent, N. Rly, 
House, New Delhi. 

Baroda 

3. Divisional Railway manager, N. Hly Nawab Yusuf Road, 
Allahcbad. 

4. 	Senior DI1 
Office, 

isional Commercial Superintendent, DRM 
llahab(Jd. 

Repondents 

15. Original :gip 	no. 1227 of 1993 

1. 	Lal Bahad r, S/o Sri Jhanna, A/a 28 Yrs, do vi 11 

i)ed\- 
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R/o 133 <C, Lead Road, Railway Colony, Allahabad. 

E; • 	Ravi hanker Srivastava, s/o sri preen Kumar 
ka 26 Yrs, R/i 130-C/51-L Rajroop-pur, 
Allnabad. 

Applican s 

versus 

	

1. 	Jnion of India through General Manage-r, N. 
Railvw Board, Baroda House, Nev. Delhi. 

	

•• 	Chief Personnel Officer, N. Rly Baroda Hous 
,,ew Delhi. 

3. Divisional Hallway ana:er, N. Rly, A llah bad. 

4. Senior Divisional Commercial Superintendent N. Rly 
Yusuf Road, Allanabad. 

• • • • Respond tents 

13. Orig nal Application no. 397 of 1994 

1. Piyush Kumar Dwivedi S/0 K.K. Dwivadi, A/a 9 Yrs 
R/o50-A Madhwapur Allahabad. 

2. (, _ mesh Saran S/s Hari Shnker Lal, A /a 34 
R/o C-27/273-9, Indian 	Colony Jagatg 
Varanasi. 

3. Raieev Kumar Srivastava, S/0 F.M. Lal, a/a 30 Yrs 
11/0 CK-63/209-A Chcti Piyarie Distric t , Va asiasi 

4. Amulya Kumar Gupta, Sic Sri N.K. Gupta., 
R/o 174 Yurana Katra, AllahabA. 

5. Surendra Kumar S/0 K. Lal a/a 30 Yrs, R/ 	& 
post Halimpur, Distt. Varanasi. 

6. Rakash Behaii Srivastava, 3/0 K.B. Srivast 
A/a 26 Yrs, R/o 12 Chas-Ki-Gatti, Khuladba 
Allahabad. 

7. Priya Kant srivatava, 3/0 Sri A.N. Lal, a a 	Yrs 
R/o S-1/64-2G Chupe-Pur, Distt. Varanasi. JJ 

8. Fravaen Kumar S/o Sri —Prakesh, 4a 28 Yrt R/o Shiv 
3/13-K-8, Nawalpur Colony, :.eerapur gasahie, 
Varanasi. 

App li cahts 

Versus 

Yrs 
nj, 

a/I 30 Yrs 

a , 

• • • 


